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Supreme Court [69]

Alchemist Asset Reconstruction Co. (P) Ltd. v. Raju Chappakal Pappu, (].B. Pardiwala and K. V.
Viswanathan, JJ.), 2026 SCC OnLine SC 1231

Bakshi Motors v. Commr., (B.V. Nagarathna and N. Kotiswar Singh, JJ.), 2024 SCC OnLine SC 6226

Bihar Police Building Construction Corpn. (P) Ltd. v. CIT, (J.B. Pardiwala and R. Mahadevan, JJ.),
2024 SCC OnLine SC 6231

Bombay Shoe-Shine Workers Coop. Society Ltd. v. Central Railway, (Dinesh Maheshwari and Sanjay
Kumar, JJ.), 2023 SCC OnLine SC 2649

Central Processing Centre v. Vodafone Idea Ltd., (J.B. Pardiwala and R. Mahadevan, JJ.), 2025 SCC
OnLine SC 3360

Chandraprabha v. Union of India, (Abhay S. Oka and Ujjal Bhuyan, JJ.), 2025 SCC OnLine SC 3361

Chandrikaben Kishor Dafda v. State of Gujarat, (Sanjay Karol and N. Kotiswar Singh, JJ.), 2026
SCC OnLine SC 1252

CIT v. Alpesh Hasmukh Sheth, (J.B. Pardiwala and R. Mahadevan, JJ.), 2025 SCC OnLine SC 3354
CIT v. Amit Jain, (J.B. Pardiwala and R. Mahadevan, JJ.), 2024 SCC OnLine SC 6227

CIT v. Amitkumar Chandulal Rajani, (Manoj Misra and Manmohan, JJ.), 2026 SCC OnLine SC 1245
CIT v. Britannia Industries Ltd., (P.S. Narasimha and Alok Aradhe, JJ.), 2026 SCC OnLine SC 1248

CITv. Chambal Fertilisers & Chemicals Ltd., (J.B. Pardiwala and R. Mahadevan, JJ.), 2025 SCC
OnLine SC 3348

CIT v. Cholamandalam Ms General Insurance Co. Ltd., (P.S. Narasimha and Alok Aradhe, JJ.), 2026
SCC OnLine SC 1236

CIT v. Dev Technofab Ltd., (J.B. Pardiwala and R. Mahadevan, JJ.), 2025 SCC OnLine SC 3355

CIT v. Director (Mineral & Administration), (Dipankar Datta and Satish Chandra Sharma, JJ.), 2026
SCC OnLine SC 1246

CIT v. District Mining Officer, (Dipankar Datta and Satish Chandra Sharma, JJ.), 2026 SCC OnLine
SC 1232

CIT v. Dxn Herbal Manufacturing (India) (P) Ltd., (Abhay S. Oka and N. Kotiswar Singh, JJ.), 2025
SCC OnLine SC 3356

CIT v. E Homes Infrastructure (P) Ltd., (J.B. Pardiwala and K.V. Viswanathan, JJ.), 2026 SCC
OnLine SC 1230

CIT v. Fujitsu India (P) Ltd., (J.B. Pardiwala and R. Mahadevan, JJ.), 2024 SCC OnLine SC 6232

CIT v. Gokul Agro Resources Ltd., (J.B. Pardiwala and R. Mahadevan, JJ.), 2025 SCC OnLine SC
3346

CIT v. Mahamaya Steel Industries Ltd., (K.V. Viswanathan and S.V.N. Bhatti, JJ.), 2026 SCC OnLine
SC 1226

CIT v. Manav Vikas Bahuudeshiya Gramin Seva Sanstha, (Pankaj Mithal and S.V.N. Bhatti, JJ.), 2026
SCC OnLine SC 1242
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CIT v. Mitsui & Co., (B.V. Nagarathna and Satish Chandra Sharma, JJ.), 2025 SCC OnLine SC 3358
CITv. N.K. Industries Ltd., (J.B. Pardiwala and Manmohan, JJ.), 2024 SCC OnLine SC 6230

CIT v. Nitesh Housing Developer (P) Ltd., (J.B. Pardiwala and Manmohan, JJ.), 2024 SCC OnLine
SC 6228

CIT v. Nokia Corpn., (B.V. Nagarathna and Ujjal Bhuyan, JJ.), 2026 SCC OnLine SC 1244

CIT v. Ornate Spaces (P) Ltd., (J.B. Pardiwala and K.V. Viswanathan, JJ.), 2026 SCC OnLine SC
1238

CIT v. Parag Rameshbhai Gathani, (J.B. Pardiwala and K.V. Viswanathan, JJ.), 2026 SCC OnLine
SC 1233

CIT v. Pradeep Himatlal Shah, (J.B. Pardiwala and R. Mahadevan, JJ.), 2024 SCC OnLine SC 6235
CIT v. Reliance Industries Ltd., (P.S. Narasimha and Alok Aradhe, JJ.), 2026 SCC OnLine SC 1228
CIT v. Reliance Industries Ltd., (P.S. Narasimha and Alok Aradhe, JJ.), 2026 SCC OnLine SC 1247

CIT v. Saksham Commodities Ltd., (J.B. Pardiwala and R. Mahadevan, JJ.), 2024 SCC OnLine SC
6233

CIT v. Sanman Trade Impex Ltd., (J.B. Pardiwala and R. Mahadevan, JJ.), 2025 SCC OnLine SC
3352

CIT v. TATA Motors Ltd., (Rajesh Bindal and Vijay Bishnoi, JJ.), 2026 SCC OnLine SC 1241

CIT v. Tej Partap Singh, (Surya Kant, C.J. and B.V. Nagarathna and Joymalya Bagchi, JJ.), 2026 SCC
OnLine SC 1240

CIT v. UK Grid Solutions Ltd., (J.B. Pardiwala and K.V. Viswanathan, JJ.), 2026 SCC OnLine SC
1229

CIT v. Venus Infrastructure & Developers (P) Ltd., (Dipankar Datta and Vipul M. Pancholi, JJ.), 2026
SCC OnLine SC 1239

CIT v. Vikram Kapahi, (J.B. Pardiwala and R. Mahadevan, JJ.), 2025 SCC OnLine SC 3353
CIT v. VIVO Mobile India (P) Ltd., (Manoj Misra and Manmohan, JJ.), 2026 SCC OnLine SC 1225

CIT v. Wave Silver Tower (P) Ltd., (J.B. Pardiwala and K.V. Viswanathan, JJ.), 2026 SCC OnLine SC
1237

CIT v. YES Bank Ltd., (J.B. Pardiwala and R. Mahadevan, JJ.), 2025 SCC OnLine SC 3347
Classic Decorators v. STO, (J.B. Pardiwala and R. Mahadevan, JJ.), 2025 SCC OnLine SC 3349

Commpr. of Goods & Service Tax v. Delhi Metal Co., (Abhay S. Oka and Augustine George Masih,
J1.), 2025 SCC OnLine SC 3350

Dhan Prakash Gupta v. Income Tax Department, (J.B. Pardiwala and R. Mahadevan, 1J.), 2025 SCC
OnLine SC 3351

Digambar Road Lines v. Commr., (P.S. Narasimha and Alok Aradhe, JJ.), 2026 SCC OnLine SC 1227

Directorate General of Goods & Services Tax Intelligence v. Gameskraft Technologies (P) Ltd., (J.B.
Pardiwala and R. Mahadevan, JJ.), 2025 SCC OnLine SC 3357

Ethos Ltd. v. Commr., (Sanjiv Khanna and Sanjay Kumar, JJ.), 2024 SCC OnLine SC 6225

Graphite India Ltd. v. State of Bihar, (J.B. Pardiwala and R. Mahadevan, JJ.), 2025 SCC OnLine SC
3359

Income Tax Department v. Kum Kum Bagaria, (Pankaj Mithal and Sandeep Mehta, JJ.), 2024 SCC
OnLine SC 6234
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Joint Commissioner v. Goverdhandham Estate (P) Ltd., (B.V. Nagarathna and N. Kotiswar Singh,
JJ.), 2024 SCC OnLine SC 6224

Krishna Kumar Ojha v. Jitendra Chaudhary, (Sanjay Karol and N. Kotiswar Singh, JJ.), 2026 SCC
OnLine SC 1255

Malkit Singh v. State (UT of Chandigarh), (Sanjay Karol and N. Kotiswar Singh, 1J.), 2026 SCC
OnLine SC 1254

Mohan Ramanujam v. Bloom Energy Corpn., (Surya Kant, C.J. and Joymalya Bagchi, J.), 2026 SCC
OnLine SC 1224

Mohd. Rasal C. v. State of Kerala, (Vikram Nath and Sandeep Mehta, JJ.), 2025 SCC OnLine SC
3362

Neeraj Gupta v. Pardeep Kumar Bansal, (Sanjay Karol and N. Kotiswar Singh, JJ.), 2026 SCC
OnLine SC 1257

Parveen Kumar v. State of Haryana, (Sanjay Karol and N. Kotiswar Singh, JJ.), 2026 SCC OnLine
SC 1250

Perin Exim LLP v. CIT, (P.S. Narasimha and Alok Aradhe, JJ.), 2026 SCC OnLine SC 1249

Power Line Air Express v. Commr. (CGST), (P.S. Narasimha and Alok Aradhe, JJ.), 2026 SCC
OnLine SC 1235

Rashmirekha Tripathy v. Sriram General Insurance Co. Ltd., (Sanjay Karol and N. Kotiswar Singh,
JJ.), 2026 SCC OnLine SC 1256

S.N. Trading Co. v. Union of India, (J.B. Pardiwala and K.V. Viswanathan, JJ.), 2025 SCC OnLine
SC 3363

S.N. Trading Co. v. Union of India, (J.B. Pardiwala and K.V. Viswanathan, JJ.), 2025 SCC OnLine
SC 3364

Sahil Jain v. Superintendent (Anti Evasion), (Rajesh Bindal and A.S. Chandurkar, JJ.), 2026 SCC
OnLine SC 1223

Shaurya Sunil Kumar Singh v. CBI, (Sanjay Karol and N. Kotiswar Singh, JJ.), 2026 SCC OnLine
SC 1251

Shobha Vasant Bhoir v. Soni, (Sanjay Karol and N. Kotiswar Singh, JJ.), 2026 SCC OnLine SC 1253

Sriba Nirman Co. v. Commr., (Surya Kant, C.J. and Vikram Nath, J.K. Maheshwari, J.B. Pardiwala
and R. Mahadevan, JJ.), 2026 SCC OnLine SC 1243

T.S. Belaraman v. CTO, (P.S. Narasimha and Aravind Kumar, JJ.), 2024 SCC OnLine SC 6223

Team Computers (P) Ltd. v. Union of India, (J.B. Pardiwala and Manmohan, JJ.), 2024 SCC OnLine
SC 6229

Union of India v. Rana Engineering, (P.S. Narasimha and Alok Aradhe, JJ.), 2026 SCC OnLine SC
1234

Prime Metals v. CBIT & Cus., (K.V. Viswanathan and A.S. Chandurkar, JJ.), 2026 SCC OnLine SC
1220

Allahabad High Court [1033]
Aaftab v. State of U.P., (Ashutosh Srivastava, J.), 2026 SCC OnLine All 18474
Aakash Kumar v. State of U.P., (Harvir Singh, J.), 2026 SCC OnLine All 18783
Aamir v. State of U.P., (Vivek Varma, J.), 2026 SCC OnLine All 18570
Aas Mohd. v. State of U.P., (Saurabh Srivastava, J.), 2026 SCC OnLine All 18091
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Abdul Kalam v. State of U.P., (Vivek Varma, J.), 2026 SCC OnLine All 18528

Abdur Rahman v. State of U.P., (Nand Prabha Shukla, J.), 2026 SCC OnLine All 18169
Abhimanyu v. State of U.P., (Shree Prakash Singh, J.), 2026 SCC OnLine All 18196

Abhineet Shukla v. State of U.P., (Dr. Gautam Chowdhary, J.), 2026 SCC OnLine All 18043
Abhishek Dahiya v. State of U.P., (Nand Prabha Shukla, J.), 2026 SCC OnLine All 18160
Abhishek Malviya v. Vandana Tripathi Sharma, (Rohit Agarwal, J.), 2026 SCC OnLine All 18347
Abhishek Patel v. State of U.P., (Saurabh Srivastava, J.), 2026 SCC OnLine All 18126
Abhishek Rana v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2026 SCC OnLine All 18787
Abuzar v. State of U.P., (Krishan Pahal, J.), 2026 SCC OnLine All 18579

Adil v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2026 SCC OnLine All 18786

Aditya Saxena v. State of U.P., (Rajiv Gupta, J.), 2026 SCC OnLine All 18815

Adnan Husain v. State of U.P., (Vivek Varma, J.), 2026 SCC OnLine All 18606

Adwin Collines v. State of U.P., (Saurabh Srivastava, J.), 2026 SCC OnLine All 18617

Afarin Bano v. State of U.P., (J.J. Munir and Tarun Saxena, JJ.), 2026 SCC OnLine All 18799
Afzal Khan v. State of U.P., (Chawan Prakash, J.), 2026 SCC OnLine All 18330

Aggarwal Enterprises v. State of U.P., (Saumitra Dayal Singh and Swarupama Chaturvedi, JJ.),
2026 SCC OnLine All 19034

Agrawal Int Udyog v. State of U.P., (Vivek Chaudhary and Om Prakash Shukla, JJ.), 2024 SCC
OnLine All 10529

Aishwarya v. State of U.P., (Anil Kumar-X, J.), 2026 SCC OnLine All 18894

Ajab Narayan Gupta v. State of U.P., (Shree Prakash Singh, J.), 2026 SCC OnLine All 18056
Ajab Singh v. Sh Chandi, (Abdul Shahid, J.), 2026 SCC OnLine All 18882

Ajay Garg v. State of U.P., (Saurabh Srivastava, J.), 2026 SCC OnLine All 18341

Ajay Kumar Sharma v. State of U.P., (Mahesh Chandra Tripathi, J.), 2026 SCC OnLine All 19001
Ajay Kumar Srivastava v. State of U.P., (Krishan Pahal, J.), 2026 SCC OnLine All 18471

Ajay Pratap Singh v. State of U.P., (Saurabh Srivastava, J.), 2026 SCC OnLine All 18085

Ajay Singh v. State of U.P., (Shree Prakash Singh, J.), 2026 SCC OnLine All 18186

Ajay Singh v. State of U.P., (Vikram D. Chauhan, J.), 2026 SCC OnLine All 18489

Ajay Tiwari v. State of U.P., (Krishan Pahal, J.), 2026 SCC OnLine All 18672

Ajay v. State of U.P., (Chawan Prakash, J.), 2026 SCC OnLine All 18294

Ajay v. State of U.P., (Krishan Pahal, J.), 2026 SCC OnLine All 18685

Ajeem Shekh v. State of U.P., (Vivek Varma, J.), 2026 SCC OnLine All 18480

Ajeet Kumar Pandey v. State of U.P., (Dr. Gautam Chowdhary, J.), 2026 SCC OnLine All 18133

Ajeet Pratap Singh v. State of U.P., (Shekhar B. Saraf and Abdhesh Kumar Chaudhary, JJ.), 2026
SCC OnLine All 19014

Ajeet Sharma v. State of U.P., (Krishan Pahal, J.), 2026 SCC OnLine All 18678
Ajeet v. State of U.P., (Dr. Gautam Chowdhary, J.), 2026 SCC OnLine All 18095
Ajeet v. State of U.P., (Krishan Pahal, J.), 2026 SCC OnLine All 18577

Ajij Ahmad v. State of U.P., (Vivek Varma, J.), 2026 SCC OnLine All 18500
Akash Kumar v. State of U.P., (Krishan Pahal, J.), 2026 SCC OnLine All 18765
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